






Annexure-I 

Tabular Chart showing discrepancies found in the 1st stage verification of 
the documents uploaded by the candidates selected for interview under 
the District Judge (Entry Level), Direct from Bar Exam‐2021. 
 

Sl. 
No. 

Roll 
No. 

Name  Remarks 

1.   10366  ANIL KUMAR  1. Matriculation Marksheet not uploaded 
2. Intermediate  Marksheet not uploaded 
3. Graduation  Marksheet not uploaded 
4. Details of cases pending against the candidate and their 

present status on affidavit required  
 

2.   10430  UPENDRA 
KUMAR 

1. Matriculation  Marksheet not uploaded 
2. Passed Intermediate in 2001 but the candidate has filled 

up 2016 in the application form. 
3. Declaration  regarding  net  income  is  not  as  per 

requirement (Declaration for the Financial Year 2017‐18 
is not given) 
 

3.   10475  MANOJ KUMAR  1. Spelling  of  Father’s  name  in  the  Caste  Certificate  & 
Residential  Certificate  differs  from  that  on  the  Online 
Application  Form  (In  caste  certificate  &  residential 
certificate    father’s  name  is  written  as  Tarkeshwar 
Sahani whereas  in Online  Application  form his  father’s 
name is written as Tarkeshwar Shahni). 

2. Declaration  regarding  net  income  is  not  as  per 
requirement (Declaration for the Financial Year 2017‐18 
is not given) 

3. Declaration regarding 24 cases is not as per requirement 
(Declaration for the Financial Year 2017‐18 is not given) 

4. Caste Certificate is of prior to one year.  
 

4.   10658  AZHAR ALAM  1. Declaration  regarding  net  income  is  not  as  per 
requirement, i.e., in terms of financial year 

2. Declaration  regarding  24  cases  is  not  as  per 
requirement, i.e., in terms of financial year 

3. Caste Certificate is of prior to one year 
4. Date  of  enrolment  in  Bar  Council  is  04.09.2010  as  per 

certificate  but  the  candidate  has  entered  the  same  as 
03.09.2010 in the application form 
 



5.   10678  MOHD 
MUSHAHID 
HUSSAIN 

1. Matriculation  Marksheet not uploaded  
2. Intermediate Certificate not uploaded. 
3. Graduation mark‐sheet not uploaded 
4. Declaration  regarding  net  income  is  not  as  per 

requirement, i.e., in terms of financial year 
5. Declaration  regarding  24  cases  is  not  as  per 

requirement, i.e., in terms of financial year 
6. Experience Certificate (up‐to‐date) not uploaded 

 

6.   10698  MANORANJANI 
SHAW 

1. Matriculation Certificate not uploaded  
2. Declaration  regarding  net  income  is  not  as  per 

requirement, i.e., in terms of financial year.  
3. Name of the candidate in all the educational Marksheet/ 

Certificates is written as Manoranjani while in application 
form and declaration, it is Manoranjani Shaw 

4. Certificate of LLM & PGDHR not uploaded 
5. Experience Certificate (up‐to‐date) not uploaded 

 

7.   10792  SHRI KANT SINGH 1. Matriculation Marksheet not uploaded  
2. Declaration  regarding  net  income  is  not  as  per 

requirement, i.e., in terms of financial year 
3. Declaration regarding 24 cases is not as per requirement, 

i.e., in terms of financial year 
4. Certificate of M.A. not uploaded 
 

8.   10807  ALAKH KUMAR  Not uploaded any documents 
 

9.   10809  BINOD KUMAR  1. Matriculation Certificate not uploaded 
2. No Objection Certificate/permission for appearing  in the 

interview has not been uploaded 
3. Caste Certificate is of prior to one year.  

 

10.   10896  SWETA SHAHI  1. Date  of  enrolment  in  Bar  Council  is  28.10.2002  as  per 
certificate  but  the  candidate  has  entered  the  same  as 
28.09.2002 in the application form 

2. Experience  Certificate  in  the  name  of  Sweta  Shahi  is 
required as entered in the application form and signed 

3. No  Objection  Certificate  not  uploaded.  Instead  an 
undertaking  has  been  uploaded  by  the  candidate 
showing that she has applied for the same and produce it 
when she get it.  

4. Caste  Certificate  showing  that  the  candidate  does  not 
belong  to Creamy Layer  is of prior  to one year. Further, 
the  recent  Caste  Certificate  submitted  by  the  candidate 
does  not mention  about  the  candidate does  not  belong 
to Creamy Layer 

 



11.   10902  RAJESH MOHAN  1. Matriculation Marksheet not uploaded 
2. Intermediate Marksheet not uploaded 
3. Original  Certificate  of  Graduation &  LL.B.  not  uploaded. 

Rather he has uploaded Provisional Certificate 
4. Caste  Certificate  showing  that  the  candidate  does  not 

belong to Creamy Layer is not uploaded 
5. Declaration regarding net income not uploaded 
6. Declaration regarding 24 cases not uploaded  

 

12.   10975  SANJEET KUMAR 1. Matriculation Marksheet not uploaded 
2. Intermediate Marksheet not uploaded 
3. Graduation Marksheet not uploaded 
4. Caste Certificate is of prior to one year.  

 

13.   10999  SANJEET KUMAR 
SINGH 

1. Matriculation Marksheet not uploaded 
2. Declaration  regarding  net  income  is  not  as  per 

requirement, i.e., in terms of financial year 
3. Declaration regarding 24 cases is not as per requirement, 

i.e., in terms of financial year 
4. Experience Certificate (up‐to‐date) not uploaded 
5. No Objection Certificate/permission for appearing  in the 

interview has not been uploaded 
 

14.   11002  ANIL KUMAR 
BHARDWAJ 

1. Declaration regarding net income is not proper (Financial 
Year & Assessment Year is not proper) 

2. Details  of  cases  pending  /  disposed  of  against  the 
candidate and their present status on affidavit required 
 

15.   11079  MANISH KUMAR 
PANDEY 

1. Matriculation Marksheet not uploaded 
2. Intermediate Marksheet not uploaded 
3. Graduation Marksheet not uploaded 
4. LL.B certificate  is showing that the candidate has passed 

LL.B. for the examination held in December, 2009 but the 
Certificate issued is of dated 14.06.2009 

5. Declaration  regarding  net  income  is  not  as  per 
requirement, i.e., in terms of financial year 

6. Declaration regarding 24 cases is not as per requirement, 
i.e., in terms of financial year 

7. Experience  Certificate  (up‐to‐date)  not  uploaded. 
Further,  spelling  of  his  father’s  name  in  experience 
certificate is different from that on the online application 
form 

16.   11103  RAJESH KUMAR  1. Matriculation Marksheet not uploaded 
2. Caste Certificate is of prior to one year 
3. No Objection Certificate/permission for appearing  in the 

interview has not been uploaded 
 



17.   11105  MURARI KUMAR 
ARYA 

1. Spelling  of  Father’s  name  in  intermediate  certificate  is 
different from that on the online application form. 

2. Original  certificate  of  graduation  is  not  uploaded. 
(However,  he  has  uploaded  Provisional  certificate  of 
Graduation) 

3. Caste Certificate is of prior to one year 
4. LL.M. certificate not uploaded 
5. Experience Certificate not as per requirement 
6. Declaration  regarding  net  income  is  not  as  per 

requirement  (Declaration  for  the Financial  Year 2017‐18 
is not given) 

7. Declaration regarding 24 cases is not as per requirement 
(Declaration for the Financial Year 2017‐18 is not given) 

8. No Objection Certificate/permission for appearing  in the 
interview has not been uploaded 
 

18.   11207  RAJNISH 
CHANDRA 

1. Matriculation Certificate not uploaded 
2. Original  certificate  of  Pre‐Law  &  LL.B.  is  not  uploaded 

(Rather, he has uploaded Provisional certificate) 
3. Declaration  regarding  net  income  is  not  as  per 

requirement, i.e., in terms of financial year 
4. Caste  Certificate  is  of  prior  to  one  year.  Further,  the 

candidate has  to clarify  that he belongs  to EBC or BC as 
he has filled up EBC in online application form. 

5. Details of cases pending against  the candidate and their 
present status on affidavit required 
 

19.   11236  LEENA MEHTA  1. Matriculation Marksheet not uploaded 
2. Intermediate Certificate not uploaded 
3. Graduation Marksheet not uploaded 
4. Caste Certificate is of prior to one year 
5. Experience Certificate (up‐to‐date) not uploaded 

 

20.   11420  PERWEZ ALAM 
ANSARI 

1. Matriculation Marksheet not uploaded 
2. Spelling  of  candidate’s  name  in  the  Intermediate 

certificate  differs  from  that  on  the  Online  Application 
Form  (In  Intermediate Certificate his  name  is written as 
PARWEJ  ALAM  ANSARI  whereas  in  Online  Application 
form  his  name  is  written  as  PERWEZ  ALAM  ANSARI). 
However,  the  same  is  PERWEZ  ALAM  ANSARI  in 
Provisional Certificate of Intermediate  

3. Declaration  regarding  net  income  is  not  as  per 
requirement  (Declaration  for  the Financial  Year 2017‐18 
is not given) 

4. Declaration regarding 24 cases is not as per requirement, 
i.e., in terms of financial year 
 



21.   11463  DILIP KUMAR  1. Matriculation Marksheet not uploaded 
2. Intermediate Certificate not uploaded 
3. Declaration  regarding  net  income  is  not  as  per 

requirement  (Declaration  for  the Financial  Year 2019‐20 
is not given) 

4. Experience Certificate (up‐to‐date) not uploaded 
 

22.   11616  SUNITA RANI  1. Matriculation Marksheet not uploaded 
2. Graduation Marksheet not uploaded 

 

23.   11755  KAMAL KUMAR  1. Matriculation Marksheet not uploaded 

2. Spelling of Father’s name in the Matric certificate as well 

as  Caste  certificate  differs  from  that  on  the  Online 

Application  Form  (In  matric  Certificate  father’s  name 

written  as  Ramdhyam  Jee  Pal  and  in  caste  certificate  

father’s name  is written as Ram Dhyanji Pal whereas  in 

Online  Application  form  his  father’s  name  is  written  as 

Ram Dhyanjee Pal).  In  experience certificate also,  there 

is spelling mistake in his father’s name. 

3. Caste Certificate is of prior to one year  

4. No Objection Certificate/permission for appearing  in the 

interview has not been uploaded 

24.   11759  AJIT KUMAR  1. Spelling of Father’s name  in  the  Intermediate certificate 

differs  from  that  on  the  Online  Application  Form  (In 

Intermediate  Certificate  father’s  name  written  as  RAM 

BHAGAN SINGH whereas  in Online Application  form his 

father’s name is written as RAM BHAJAN SINGH). 

2. Caste Certificate is of prior to one year  

3. Certificates of Additional Qualification not uploaded 

4. Certificate  of  experience  as  an  Advocate  prior  to  his 

appointment in NHPC not uploaded 

 

25.   11812  SATISH KUMAR  1. Matriculation Marksheet not uploaded 
2. No Objection Certificate/permission for appearing  in the 

interview has not been uploaded 
 

26.   11920  SALEHA SABIHA  ‐‐‐‐‐‐‐‐‐‐‐‐
 



 
 

27.   11950  NIBHA KUMARI  1. Matriculation Marksheet not uploaded 
2. Spelling of Father’s name in the Certificate of Enrolment 

as Advocate differs  from  that  on  the Online Application 
Form  (In  Enrolment Certificate  father’s  name written  as 
BIPIN KUMAR SINGH whereas in Online Application form 
his father’s name is written as VIPIN KUMAR SINGH) 

3. Experience Certificate (up‐to‐date) not uploaded 
 

28.   12012  SWAMI NANDAN 
PRASAD SINGH 

1. Matriculation Marksheet not uploaded 
2. Caste Certificate is of prior to one year  
3. Original  Certificate  of  Graduation  not  uploaded.  Rather 

he has uploaded Provisional Certificate 
4. Certificate of LL.M. not uploaded 

 

29.   12054  HEMANT LAL 
KHATRI 

1. Matriculation Marksheet not uploaded  
2. Intermediate Marksheet not uploaded. 
3. Graduation Marksheet not uploaded 
4. Caste Certificate is of prior to one year  
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